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qEF TREEH i ST A

e faeett, 18 TS, 2025

LI, 3275 (N).— Feaiq TCHIL, THT TSN ATATTH 1956 (1956 T 48) (P =ad zarh
THTA ITH ATTHAH gl AT §) il &1 3F shl IT-ITT (1) FIT T&T LIRAT T TN F2d g0, g THTHTT
B S % 7T & fFRr ST % arr 59 § fe-a\ T Y9-Aag-92® 09 & Tl AT F qEEiae
T q&T 9% TP AT qe@3qT-139 (W) & BSreT =+t 3.200 & 4.700 TF % 9-@U€ & (A0
(THFISTEIS Had 6 9g9 AW Aigd 6-Aq/4-oIF FT FAMT () ALA, Taeed T T F A
TSI & o0 a8 g SAutera g et Sier aui 1= et § T @m 8, TET i &7 ofSiT &3 &
I ST T STI0T FLAT & |

Fre ot ATh, ST 3 9 § Baas §, ST ATSHIHT 6T o1=7 37 H 3T-a1T (1) * T q@arh
TSI o TorT UHT I 3 ITANT 92 TSI § TH ATSEEAT & TR il a0 & e & & iae st
AT TR T THAT |

T ST ST qeTH YT, ST ST - 7S TaTrershm<y, |10 &7 forfad &9 7 yoqa @
STOAY 3T 39 39 e rferawfaa o oy o |erd wrferrm<r, smafsral &1 Safea &9 7 97 Fhey
fafers T9aw T g9 S FT SG9Y T oY UHT A=At & gAars & TET a°7 UHT 7 AT FA &

4800 G1/2025 (1)
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T, IfT FE BT, O qew Tiey Araeds THe, A< g0 AT a6 Idi il SIqard w2 T AT
FATATT T AT |
I At T AT 3T T IT-ATT (2) F AT weAw yrterr g AT war #wre oft swaer
faw g |
TH ATEAAT & AT A ATl T o L@ T AT A TAT IMAFNET F 36 wATAT §
YA & AT 39HT [aag =AwaT grer Adreqor frar ST aerar g |
I

g =T % areor o § Ser-H1qE W-08-92% I & TFaHT B S a9eia< 97 a4 )< g
TSI H&aT-139 (W) % fRsime 39w 3.200 & 4.700 7% ¥ -gve F fAwior (vaweree Feaw fosr wg=
AT GIRT 6-A7/4-A7 T TAMT ATR) F T sroie it T AT F=AT AR A¥ET SC=A7 aiga A &7

e faaw
T &1 A g e 7 79 |
EITED e deAT JgEF R || 9 v Sk ER T i FT S
wen (RIGIRERIE) @)

L1 | 2 L s | 4 | 5 | 6 |
v v e e |
|‘Ti?|'$l'?|TH': ST |
1 1531 IBELl For 0.0287859 (T#7 ) 0.0116495
2 |l2532 [Frsfr [ | 0.0048138 ()| 0.0019481]
3 2535 [Frsft [ | 0.1431581 ()| 0.0579353|
l4 3105 [Frsfr [ | 0.0165732 (= )| 0.0067071]
5 3109 IGEl F 0.0252405 (T#T ) 0.0102147
6 3111 (st | | 0.0525779 (v )| 0.021278|
7 3112 [Frsft [ | 0.0657066 ()| 0.0265911]
8 3114 [Frsfr [ | 0.0108388 (T )| 0.0043864]
9 3151 Pt ik 0.0023761 (7 ) 0.0009616
10 13152 (st Ez: | 0.0005562 (v )| 0.0002251
11 3241 Pt ik 0.0102591 (737 0.0041518
12 3265 Rt ik 0.013954 (7 ) 0.0056471
13 3266 IBELl F 0.0041594 (T#7 ) 0.0016833
14 3276 (st | | 0.0300847 (v )| 0.0121751
15 3297 Rt ik 0.072061 (77 ) 0.0291627
16 3301 Rt ik 0.0065951 (777 ) 0.002669
17 3302 IBELl F 0.0513679 (T#7 ) 0.0207883
18 13304 (st | | 0.0002365 (v )| 0.0000957
19 3305 Fsft ik 0.0196524 (7 ) 0.0079532
20 3325 Pt i 0.0148628 (TF7 ) 0.0060149
21 3331 IBEL Fi 0.0805981 (U< ) 0.0326176
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22 3339 IBEL Fr 0.0061555 (T#< ) 0.0024911

l23 13340 (s | | 0.0908705 (v )| 0.0367748
24 3341 st i 0.0272388 (7Y ) 0.0110234
25 3342 IBELl Fir 0.0288793 (T#7 ) 0.0116873
26 3343 IBEL Fir 0.0410821 (T#T ) 0.0166257
lo7 |l3344 (s | | 0.030569 (7 )| 0.0123711

28 3347 st i 0.1079439 (77 ) 0.0436843
29 3351 IBELl Fir 0.0366049 (T#7 ) 0.0148138
30 3352 IBELl Fir 0.0278519 (T#7 ) 0.0112715
[31 13362 (s | | 0.2281781 (w0 )| 0.0923424)
32 3363 Pt ik 0.1653919 (7 ) 0.0669332
133 3372 Frsfr | | 0.064158 ()| 0.0259644)|
|34 3373 (Frsfr | | 0.0204295 (v )| 0.0082677|
I35 |l3374 [Frsfr | | 0.0139236 (7 )| 0.0056348)|
36 3379 IGEl Fo 0.0299453 (T#<¥ ) 0.0121187
|37 13382 Frsfr | | 0.0161379 (w7 )| 0.0065309)
38 3383 (Frsfr | | 0.0135651 (v )| 0.0054897|
39 |l3384 (s | | 0.0138351 ()| 0.005599)
40 3386 st ok 0.0174984 (77 ) 0.0070815
la1 13387 [Frsft [ | 0.0130587 (T )| 0.0052848|
la2 3394 [Frsft [ | 00119994 ()| 0.0048561]
la3 13395 (s | | 0.0166686 (T )| 0.0067457|
44 3396 IBEL F 0.0112295 (T#7 ) 0.0045445
la5 13405 [Frsft [ | 0.0358908 (T )| 0.0145248|
la6 3407 [Frsft [ | 0.0305398 ()| 0.0123593]
47 3408 st ok 0.0413067 (77 ) 0.0167166
48 3409 IBEL F 0.0012239 (T#7 ) 0.0004953
|=1'ia$r?m1: LLGEENSS |
49 18 st ik 0.5033625 (T ) 0.2037078
50 48 IBELl F 0.0154596 (T#7 ) 0.0062564
51 49 IBELl F 0.0021075 (T#< ) 0.0008529
|52 150 [Frsft [F | 0.0324986 (T )| 0.013152
53 51 [GELl Fio 0.149685 (T ) 0.0605767
54 52 IBELl F 0.0650335 (T#7 ) 0.0263187
55 53 IBEL Fi 0.0471771 (T#T ) 0.0190923
56 54 [GEl Fi 0.0424177 (T#T ) 0.0171662
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57 55 IBEL Fr 0.2863889 (T#7 ) 0.1159
|58 |56 (s | | 0.1773629 (mv )| 0.0717778
59 57 IREil Fior 0.122699 (T#< ) 0.0496556
60 59 IBELl Fir 0.0699854 (T=#7 ) 0.0283227

Total 1.3398671

[T. 5. NH-12030/14/2021-RO Patna-2/3A]
g T, ATeE

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 18th July, 2025

S.0. 3275(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building (6
lane Extradosed Cable bridge and its approach road etc.,), maintenance, management and operation of National-
Highway No.-139(W) in the stretch of land from design chainage 3.200 to 4.700 on River Ganga parallel to Western
side of Digha-Sonepur Rail-cum-Road bridge under District Saran in the State of Bihar, hereby declares its intention
to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, District Land Aquisition Officer ,
Saran in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or
disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling National-Highway No.-139(W) in
the stretch of land from design chainage 3.200 to4.700 on River Ganga parallel to Western side of Digha-
Sonepur Rail-cum-Road bridge under District Patna & Saran in the State of BIHAR.

State: BIHAR ||District: SARAN |
SI. No. ||Survey/Plot Number || Type of Land ||Nature of Land Area Area
(in Local Unit) (in Hectares)

L 1| 2 L3 L 4 | 5 I 6 |
|Taluk: Sonepur |
|Village: Gangajal |
I |[1531 ||Private ||Agriculture || 0.0287859 (Acre )| 0.0116495)|
2 2532 ||Private |Agriculture || 0.0048138 (Acre )| 0.0019481|
E |[2535 |[Private lAgriculture || 0.1431581 (Acre))|| 0.0579353]
l4 3105 ||Private lAgriculture || 0.0165732 (Acre)| 0.0067071|

5 3109 ||Private lAgriculture || 0.0252405 (Acre )|| 0.0102147|
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l6 3111 ||Private lAgriculture || 0.0525779 (Acre )|| 0.021278)|
17 3112 ||Private lAgriculture || 0.0657066 (Acre )|| 0.0265911]
B 3114 |[Private llAgriculture || 0.0108388 (Acre )| 0.0043864]
l9 |B151 |[Private lAgriculture || 0.0023761 (Acre )| 0.0009616|
10 3152 ||Private Agriculture || 0.0005562 (Acre )|| 0.0002251]|
11 |[3241 |[Private lAgriculture || 0.0102591 (Acre )|| 0.0041518|
12 |[3265 |[Private lAgriculture || 0.013954 (Acre)|| 0.0056471|
13 3266 ||Private lAgriculture || 0.0041594 (Acre )|| 0.0016833|
14 3276 |[Private lAgriculture || 0.0300847 (Acre )|| 0.0121751]
15 |[3297 |[Private lAgriculture || 0.072061 (Acre )| 0.0291627|
16 3301 ||Private lAgriculture || 0.0065951 (Acre )|| 0.002669)|
[17 |[3302 ||Private lAgriculture || 0.0513679 (Acre)|| 0.0207883)]
18 3304 ||Private lAgriculture || 0.0002365 (Acre )|| 0.0000957|
[19 3305 ||Private lAgriculture || 0.0196524 (Acre))|| 0.0079532)]
120 3325 ||Private lAgriculture || 0.0148628 (Acre )| 0.0060149)|
21 3331 ||Private lAgriculture || 0.0805981 (Acre )|| 0.0326176|
22 3339 ||Private lAgriculture || 0.0061555 (Acre))|| 0.0024911|
23 3340 ||Private lAgriculture || 0.0908705 (Acre )|| 0.0367748|
124 3341 ||Private lAgriculture || 0.0272388 (Acre )|| 0.0110234|
125 |[3342 ||Private lAgriculture || 0.0288793 (Acre))|| 0.0116873]
126 3343 ||Private lAgriculture || 0.0410821 (Acre)|| 0.0166257|
127 3344 ||Private lAgriculture || 0.030569 (Acre )|| 0.0123711]
28 |[3347 ||Private lAgriculture || 0.1079439 (Acre)|| 0.0436843]
129 3351 ||Private lAgriculture || 0.0366049 (Acre )|| 0.0148138)|
130 3352 ||Private lAgriculture || 0.0278519 (Acre )|| 0.0112715|
31 |[3362 ||Private lAgriculture || 0.2281781 (Acre))|| 0.0923424]
32 3363 ||Private lAgriculture || 0.1653919 (Acre )|| 0.0669332]
133 3372 ||Private lAgriculture || 0.064158 (Acre )|| 0.0259644|
[34 3373 ||Private lAgriculture || 0.0204295 (Acre)|| 0.0082677|
135 |[3374 ||Private lAgriculture || 0.0139236 (Acre)|| 0.0056348|
136 3379 ||Private lAgriculture || 0.0299453 (Acre )|| 0.0121187|
[37 |[3382 ||Private lAgriculture || 0.0161379 (Acre))|| 0.0065309)|
38 3383 ||Private ||Agriculture || 0.0135651 (Acre )| 0.0054897|
139 3384 ||Private |Agriculture || 0.0138351 (Acre))| 0.005599)
l40 |[3386 |[Private lAgriculture || 0.0174984 (Acre )| 0.0070815|
l41 3387 ||Private ||Agriculture || 0.0130587 (Acre )| 0.0052848]
42 3394 ||Private |Agriculture || 0.0119994 (Acre )| 0.0048561|
43 3395 |[Private lAgriculture || 0.0166686 (Acre )| 0.0067457|
l44 13396 ||Private |Agriculture || 0.0112295 (Acre )| 0.0045445]|
l45 3405 ||Private |Agriculture || 0.0358908 (Acre )| 0.0145248|
l46 |[3407 |[Private lAgriculture || 0.0305398 (Acre))|| 0.0123593]
l47 3408 ||Private |Agriculture || 0.0413067 (Acre )| 0.0167166|
l48 3409 ||Private lAgriculture || 0.0012239 (Acre )|| 0.0004953)|
|Village: Mohabatpur |
49 |18 ||Private |Agriculture || 0.5033625 (Acre )| 0.2037078)|
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50 ll48 ||Private lAgriculture || 0.0154596 (Acre )|| 0.0062564|
I51 |49 ||Private lAgriculture || 0.0021075 (Acre )|| 0.0008529)|
|52 |[50 |[Private llAgriculture || 0.0324986 (Acre )|| 0.013152]
53 [I51 |[Private lAgriculture || 0.149685 (Acre )|| 0.0605767|
|54 |E2 ||Private lAgriculture || 0.0650335 (Acre )|| 0.0263187|
55 |I53 |[Private lAgriculture || 0.0471771 (Acre)|| 0.0190923|
56 |[54 |[Private lAgriculture || 0.0424177 (Acre )| 0.0171662]
|57 |I55 ||Private lAgriculture || 0.2863889 (Acre )|| 0.1159|
|58 |[56 |[Private llAgriculture || 0.1773629 (Acre )| 0.0717778|
59 |57 |[Private lAgriculture || 0.122699 (Acre )|| 0.0496556|
60 |59 ||Private lAgriculture || 0.0699854 (Acre )|| 0.0283227|
| Total|| 1.3398671|

[F. No. NH-12030/14/2021-RO Patna-2/3A]
SHAIKH AMINKHAN, Director
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